
BEFORE THE NATIONAL GREEN TRIBUNAL

SOUTHERN BENCH, CHENNAI

ORIGINAL APPLICATION No.116 of2023

Earie OAN 40 of2022 P Ne Delhi

IN THE MATTEROF:

Dr.Devesh Nigam

Telangana State Pollution Control Board

& Others

No.

Versus

RUNNING INDEX

sl. Particulars

Applicant

Respondents

Page Nos.

1. Report dated 31.08.2024 of Telangana Pollution Control Board 1 —4

(R1).

2. Annexure-I — Respondent Board directions dated 07.05.2024 5 —9

issued to the Managing Director, Hyderabad Metropolitan Water

Supply& Sewerage Board, Hyderabad.

Place: Hyderabad

Date: 02-09-2024.

COUNSEL FOR RESPONDENT No.1





REPORT OF THE TELANGANA STATE POLLUTION CONTROL BOARD (TGPCB)

IN OA NO. 116 OF 2023 (EARLIER OA NO. 740 OF 2022) BASED ON A

COMPLAINT RECEIVED BY POST FROM DR. DEVESH NIGAM, REGISTRAR,

UNIVERSITY OF HYDERABAD

It is to submit that, the Hon'ble National Green Tribunal (NGT), New Delhi has

registered Original Application based ona complaint recei\led by post from Dr. Devesh

Nigam, Registrar, University of Hyderabad. The grievance in the application is

regarding untreated sewage and medical waste being discharged into Central University

campus by Sports Complex ofTelangana& Telangana Institute of Medical Sciences

(TIMS) and also from adjacent colonies.

The Hon'ble NGT, New Delhi passed an order dated 03.01.2023 in the O.A. No. 740 of

2022 constitutinga Joint committee comprising of members from State PCB, GHMC&

District Collector-RR District with the nodal agency as the District Collector, RR District

for coordination& compliance and to submit report within two months.

Accordingly, the Joint Committee members inspected the University of Hyderabad

(Central University) and its surroundings on 07.02.2023 anda report was submitted to

the Hon'ble NGT, New Delhi.

Further, the abo've matter was transferred before the Hon'ble NGT, South Bench,

Chennai and thesame is re-numbered as O.A. No. 116 of 2023.

Further, TGPCB also submitted reports vide report dated:27.09.2023& 11.03.2024.

Subsequently, the matter was heard by the Hon'ble NGT(SZ), Chennai on

14.03.2024, 07.05.2024& 18.07.2024.

The Hon'ble NGT South Zone, Chennai, vide order dated:18.07.2024 ordered as

follows:

“The X' Respondent/ Greater Hyderabad Municipal Corporation (GHMC) hasnot

been represented through their counsel and their report isawaited”

“The HMWSSB (Respondent No.4), in its report, has stated that for the diversion of

the sewer main toreroute sewage away from Peacock Lake, the GHMChas

entrusted the work tothecontracting agency foran amount ofRs.296 Lakhs and the

work isinprogress”

“Unloss the Gi-iivic rules their report, the time frame within which if can be completed

cannot be ascertained. If the report isnot filed by the GHMCbefore the date of nex!

hearing, the same will be recei'ved only on payment ofcost”

“Post the Matte on 03.09.2024”
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In this regard the following issubmitted:

1. The Board reviewed status of compliance by Mls Hyderabad Metropolitan Water

Supply& Sewerage Board (HMWS&SB) during the Taskforce Comminee Meeting

held on 26.04.2024 and issued following directions to the Managing Director,

HMWS&SB, Khairatabad, Hyderabad, vide order dated 07.05.2024 (ANNEXURE-I):

a) The HMWS&SB shall submit action plan along with timeline withina week from

the date of this Order, on construction of STP to treat the sewage coming from

HUC main & Nallagandla main including drains from TNGOs colony &

Gopanpally villages.

b) The HMWS&SB shall prevent joining of sewage into peacock lake and

Nallagandla lake and ensure of sewage in STP, coming from HCU main&

Nallagandla main which includes drains from TNGOs colony & Gopanpally

villages.

2. The HMWS&SB hasnotsubmitted compliance status on the directions issued by

the Board.

3. Further, the Board officials inspected the premises of University of the Hyderabad

campus and its surroundings on 27.08.2024 and observed the following:

A. The Greater Hyderabad Municipal Corporation (GHMC) has started pipeline

works fordiversion of sewage joining Peacock Lake. Trench works forlaying

pipeline were carried along the Peacock Lake (about 300 mts) only and partial

pipe line laying of about 50 mts was completed. During the inspection no

progress on works were observed pertaining to laying pipeline.

B. It was also observed that, the HMWS&SB is also carrying pilot works forin-silo

treatment of sewage flowing in the drain and joining Nallagandla Lake with

”Advanced Oxidation Protocol” based on Ozonation.

C. Sewage flowing in the drains from outside colonies leading to Peacock Lake&

Nallagandla Cheruvu is continuing and the status of flow of the drains leading to

these lakes is placed as below:

a) Drains leading to Peacock lake& Nallagandla Cheruvu:

SI. Source ofsewage in GPS Un Status of

No. upstream Coordinates treated, sewage

ofthesewage Sewage flow

entering into leading observed

the premises to

1 Drain -1, passing from 17°26’38.87"N Peacock Normal

TNGOs colony area into 78°20’5.01"E Lake

central uniVersity campus
flow

Drain -2, passing from 17°26’45.56"N Peacock Normal

TNGOs colony area into 78°19'51.94"E Lake flow

central university campus
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3 Drain -3, passing from 17°26'48.99”N Peacock

TNGOs colony area into 78°19’43.40"E Lake

central university campus

4 Drain -4, passing from 17°26’35.02"N

Lean flow

L

Peacock Normal

TNGOs colony area into 78°1g’zs.so”E Lake flow

central university campus

Nallah passing from premises 17°26'46.86"N Peacock

Of TIMS, Stadium & 78°20'31.95”E Lake

Residential colonies.

b) Drains leading to Nallagndla Lake:

Normal

fIOW

SI. Source ofuntreated GPS Untreated Status of

No sewage inupstream Coordinates of Sewage sewage

thesewage leading to flow

entering into observed

the premises

1 Drain passing from

Gopanpally village area

entering into University

campus

2 Drain passing from

Gopanpally village area

entering into University

campus Beside Sapthagiri

Enclave (back side of Mls.

Apama Sarovar,

Nallagandla)

17°27'7.02“N Nallagandla Lean Flow

78°18'41.51“E Lake

17°27’40.38"N Nallagandla Normal

78°18’44.56"E Lake flow

D. The Board officials collected samples from Peacock lake and Nallagandla

Cheruvu on 27.08.2024. The analysis reports of Peacock lake and Nallagndla

Cheruvu areas follows:

S. Parameter

No

Unit Results

Peacock Nallagandla

lake Cheruvu

24/08/604 24/081605

1. pH 738 7.47

2. Electrical Conductivity pS/cm 854 789

3. Dissolved Oxygen mg/L 5.8 6.6

4. Chemical Oxygen Demand mg/L 40 24

5. BOD 3 at27C mg/L 10 7

6. *Total Suspended Solids mg/L 12 08

7. Total Dissolved Solids mg/L 472 440

8. Free Ammonia mg/L 0.026 BDL

9. SAR - 2.0 2.5

10. Total coliform MPN/100mI 120” 84

11. Fecal coliform MPN/100mI 9.3 6.1

CPCB water quality criteria class D D



Parameters

pH

Electrical

conductivity

Dissolved

oxygen

BOD 3

27 C

Free

Ammonia

SAR

Boron

CPCB Water Quality Criteria

A B C D E

6.5 — 8.5 6.5 — 8.5 6.0 — 9.0 6.5 — 8.5 6.0 — 8.5

6 or >6 5 or »5 4 or »4 4 or »4

it
2 or<2 3 or<3 3 or<3

Total coliform 50 or < 50 500 or < 500

CPCB Water Quality Criteria:

5000 or<

5000

1.2or

<1.2

Max 2250

Max 26

Max2

A-Drinking water source without conventional treatment but after disinfection

B-Outdoor bathing (Organized)

C-Drinking water source after conventional treatment and disinfection

D-Propagation ofwild life and fisheries

E-Irrigation, Industrial cooling, Controlled Waste disposal

Below E:Not meeting A, B, C, D,E criteria

E. As per CPCB water quality criteria classification, as per the analysis

reports of the Peacock lake& Nalagandla lake, the water quality falls under

category “D-Class”, which means it can be used forPropagation of wild

life and fisheries but cannot be used fordrinking, outdoor bathing etc.

Submitted.

Place: Hyderabad.

Date: 31.08.2024



E A A ASTAIEPOLLUT ON NTRO OA
Paryavarana Bhavan, A-III, IndUStFiaI Estate, Sanathnaga r, Hyderabad-5000 18

Phones: 040-23887500 Fax: 040 - 23887519

BY REGD. POST WITH ACK. DUE

wa ter( Prevenrto0 and Con trol of Pollution) Act, 19 74 (as am ended by Act53 of1988)

Order No RR LEGA SPCB F B V 2 2 g_ rate:'J7.05.2024

TSPCB - O.A. No. 116 of 2023

Oevesh Nigam in Hon'ble NGT

Act, 1974 (asamended by Act

Ref i.

3.

(Earlier O.A. No. 7o0 of 2022) filed by Di.

Water (Prevention and Control of Pollution)
53 of 1989) — Directions - Issued - Reg.

OA No. 740 of 2022 based on a complaint received

Devesh Nigam, Registrar, University of Hyderabad.

by pGst from D r.

2. Hon‘ble NGT, New Delhi Orders dated 03.01.2023 in the O.A. No. 740 o*
2022.

Inspection of the University of Hyderabad (Central

surroundings by the joint committee on 07.02.2023.
University) and its

Hon‘ble NGT, South Zone, Chennai Orders dated 22.08.2023 in the O.A.
No. 116 o 1 2023 (Earlier 740 of 2022).

S. TSPCB letter dated 10.10.2023.

6. Hon'ble NGT, South Zone, Chenna i, orders dated 13 02.2024 in O.A. No.
116 of 2023.

7. TSPCB show cause cum h earing notice dated 28.02.202 ..

8. Inspection of the Board officials on 07.03.2024.

9.H on'bIe NGT, South Zone, Chennai, orders dated 14.03.2024 in O.A. No.
116 of 2023.

10. Hearing held on 26.04.2024.
*+

1. WHEREAS, Lhe Hon'ble National Green Tribunal (NGT), New Delhi, registered

Original Application based ona complaint received by post from Dr. Devesh Nigam,

Registrar, Univ°rsity of Hyderabad. The grievance in the application is regarding

u ntreated sewage and medical was re being discharged into Central University

campus by Sports Complex cfTelangana4 Telangana tnstiLute of M=.dicaI Sciences

(TIMS) and also from adjacent colonies.

2. YVH EREAS, the District collector, Rangareddy nominated Sri. Prateek 3ain, IAS,

Additional Collector (Local Body} as representative of District Collector, R.R District.

The Telangana Pollution Control Boarc! (TSPCB) has nominated Sri D. Krupanand,

Joint Chief Environmental Engineer (JCEE), Zonal Office, Hyderabad as

representative oy TSPCB, Sri. J. Shankaraih, Zonal Commissioner, GHMC,

Serlingampally was nominated as representative of GHMC.

?. WHEREAS, as per the orders of the Hon'ble NGT, the joint committee members

inspected the University of Hyderabad (Central University) and its surroundings on

07.02.2023a nd submitteda report Lo the Hon'ble National Green Tribunal (NGT),

New Delhi.

4. WHEREAS, the case was was transferred before the Hon'ble NGT, cuth Bench,

Chennai and the same is re-numbered as O.A. No. 116 of 2023.

5. WH EREAS, the Hon’ble NGT, South Zone, Chennai, vide ordei dated: 22.08.2023

ordered as follows:

“As the joint Committee has -ecommended thaI the Telangana State Pollution

Con¢ro/ Board (TSPCB) shall ensure the sewage generated from the gated

communi'ties and allhigh-rise buildings operate the STPs regularly and reuse he

same without discharging the u'n¢reated sewage wader into the University

premises, the Telangana SPCB is directed to furnish the details regarding the

consent (ifany} obtained by these commercial and residential apartments if they

had already installedS TPs. If not, the Telangana SPCB isto find out how the

se v-vo9e is 6efo9 treeted.



In this regard, I've call for a report i”rom L/›e HIV WSSB (Respondent i\Io. ^.) as to

the status of the STPs provided not only in and around
o rea ,Liz., Go chibocoli, but also the other places with

toe Jcint Comrriittee”

the application menti'oned

reference to the report of

6. WH EREAS, The Board officials inspected the Lakes and s urrounding areas on

1I .09.2023 and submitted the following:

i. Nallah and drains passing and leading to Peacock lake and N allagandla

Cheruvu areas follows:

S. Source ofsewage inu pstream GPS Coordinates Un treated,

No. of the sewage Sewage leading

entering into the to

premises

Nallah passing from premises of 17°26‘46.86"N

TIMS, Stadium & Residential 78°20‘31.95"E

colonies

D rain -1, pa ssing from TNGOs 17”26’38.87"N

colony area into central university 78° 20‘5.0I“E

campus

3 Drain -2, passing from TNGOs 17°26’45. S6”N

colony area into central univer sity 78° 19‘51.94”E

campus

Drain -3, passing from TNCOs 17°26‘48.99“N

colony area into central university 78° 19’43.40"E

campus

5 Drain -4, passing from TNGOs 17°26'35.02"N

colony area into central university 78°19'28.80"E

campus

6 Drain passing from Gopanpally 17°27‘7.02”N

villag e a rea entering into 78° 18’41.51"E

University campus

Drain passing from Gopanpally 17°27'40. 38"N

village area entering into 76° 18’41.56"E

University campus (back side or

Mls. AparnaSarovar,Nallagandla

Peacock Lake

Peacock Lake

Peacock Lake

Peacock Lake

Peacock Lake

Nallagan dla take

Na |Iagandla La ke

ii. The details o( water samples collected from the water bodies of Peacock lake and

Nalagand la lake are tabulated below:

• Peacock la ke water analysis

S. t Parameter

No '

1.| pH

2.l Electrical Conductivity

3.| Dissolved Oxygen

4. Chemical Oxygen

Demand

Unit

US/cm

mg/L

mg/L

Results

Sampling date

09.0 2.20 23 1 1.09.20 23

8.52 7.12

1129 563

5.7 4.0

290 94

5.| BOD 3 at 2 7
U
C mg/L 97

6.| Total Suspended Solids m g/L 466

7.| Total Dissolved Solids mg/L 756

8.| Free Ammonia mg/L 0.34

9.| SAR - 4.4

10.| Total coliform PI PN/100mI 130

11.| Fecal coliform n PN/100mI 210

CPCB water quality criteria class D

27

10

34G

BDL

2.0

540

ISA

D



• Nallagandla lake Water analysis:

S. Parameter

No

pH

pH

2. Electrical Con du cti 'ity

3. Dissolved Oxygen

Chemical Oxygen Demand

BOD3 at27C

6. Total Suspended Solids

7. Total Dissolved Solids

8. Free Ammonia

9. SAR

Unit

qS/cm

mg/L

nng/L

ms/L

mg/L

mg/L

mg/L

10 Total coliform MPN/100mI

11 Fecal coliform MPN/100ml

CPCB water qua lity criteria class

Parameters

Electrical

con du ctivity

CPCB Water Quality Criteria

A B C

6.5 — 8.5 6.5 — 8.5 6.0 — 9.0

Respite

Sampling date

N ov- 2022 1 1.09.2023

7.37 7.23

628 609

3.9 4.0

- 63

3

350

E

6.S -

85

18

07

?79

BDL

2.3

350

NA

D

E

6.0 - 8.5

Nax 2250

Dissolved oxygen 6 or >6 5 or›S 4 or >4 4 or >4 -

BOD 3 aL 27°C 2 or <2 * or <3 3 or <3 -

free Ammonia

SAR

Poron

Total coliform
500 or < 5000or <

500 SOOO

L2or

<1.2

- iHax 26

Max 2

CPCB Water QuaIityCriteria:

A- Drinl‹ing water source ^/iLhout conventional treatment but after disinfection

B-O utd oor bathing (Organized)

C-Drinking water source after conventional treatment and disinfection

D- Propagation of wild life and fisheries

E- Irrigation, Industrial cooling, Controlled Waste disposal

Below E: Not meeting A, B, C, D,E criteria

As per the analysis reports of the Peacock lake &Nalagandla lake, the '.water quality

falls under category D-Class of CPCB classificaI ion.

7. \'\/ HE REAS, the status was reviewed in flue Board's Task Force Committee meeting

held on 22.09.2023. After dekailed discussions, the CommitLe=- recommended to

a ddressa letter Lo the P1a nag ing D irector, H ifl WS&SB requesting to pieventj oining

of sewage inLo Peacock lake and Nallagandla lake and ensui-e treatment of sewage

in STP, coming (rom HCU ma inâ NaIIa q andIa ma in which includes d rains coming

from TNGOs colony & Go panapally villa ge. Accordingly, the Board a dclressed a

Iett°r to the Managing Director, HMWSS.SB, Khairatabad, Hyderabad on

10.10.2023.

g WH EREAS, the Hon'ble NGT, South Zone, Chennai, vide order dated: 13.02.2024

ordered as follows :

"Let the TSPCB I//e another detailed report in this regard, the act/on taken and

I/ae recommendstions or suggestions given to the dppropriote

persons/institutions/authorities concerned. if the T'fiPCB had not taken any

action arid t'iled the report Defoi‘e the next date of her ring, the TO PC8 will be

liable fors penalty that may be imposed by this Tribunal."



"Let the HM \ VSSB also furnis'n the interim measures toplug the outt‹ II of se Ange

lFlf0 Lh6 dfliVersit/ CbfTlpus and take appropriate action against the vrongdoeis.

Wet the report be Li/ec! or 1 4. 03. 2D24”

9. WHEREAS, the Regional orfice, Rangarecidy issued a show cause notice on

28.02.2024 to the HMWS& SBfornormaking any preventive measures inorder to

stop the joining of sewage into Water bodies.

10. WHEP.E/‹ , the EE.RO. Rangareddy vide letter Plated 06.03.2024 communicated Ehe

oi der of the Hon'ble NGT, South Zone, Chennai, dated 13.02.2024 in O.A. No. 116

or 2023 and also requested to furnish the action taken report/ Action plan roi

prevention of joining of sewage in to water bodies and also furnish reply to the

Board Office letter dated 10,10.2023 in compliance of the orders of the Hon’ble

NGT, South Zone, Chennai.

11. WHEREAS, theBoard officials inspected the University of the Hyderabad to veri^y

the sewage flow from outside a rea in to periphery of the University of the

Hyderabad on 07.03.2024. During inspection, sewage water flow was observed

from existing dra inage lines from the residential areas of TNGOs colony and

Gopanpallyv illage. The Board officials collected waters amples from Peacock la ke

and NaIIag and Ia la ke. Th e an a lysis resultsa re as follows:

24/03/168 - Water sample collected from Peacock Lake located within the

premises of University of Hyderabad, Gachibowli (V), Serlingampally

(M}, Rangareddy District.

Parameters Method No.

pH at25’c

Electrical con uctivity at 25”c

Chemical Oxypen Demand

BOD3 at27”C

Total Suspended Solds

Total Dissolved Solids

Total Hardness as CaCO3

Calcium as Ca-r2

Magnesium as Ng+2

Potassium asK

Sodium as Na

Ammonical Nitrogen

Dissolved oxygen

Free Amrro nia

% Sodium

U n it

4500-H + B

2510-B pS/cm

5220-D mg/L

IS 3025, 1993 mg/L

2540-D mg/L

2540-D mg/L

2340C mg/L

3500-CaB mg/L

3500-NlgB mg/L

3500-KB mg/L

3500-NaB mg/L

4500-NHS C,F mg/L

4500-0 C mg/L

Calculation

Method

%

mg/L

SAR

TotaI coliform 9221 — B,C PIPN/100mI

Fecal colirorm 9221 — B,C PIPN/100mI

CPCB water quality criteria class

Res ults

24/03/168

8.29

969

38

10

DB

592

280

76

22

03

1 16

<5

6.2

BDL

47

3.0

13

D

24/03/169 - Water sample colected from Nalagandla Cheruvu, Na|agandla (V),

Serlingampally (N), Rangareddy District.

Parameters Method No. Un it

p H at 25° c 4500-H + D

Electrical conductivity ar

25°c
2510-B pS/cv

Chemical Oxygen Demand 5220-D mg/L

BOD3 dt27"C IS 3025, 1993 mg/L

Total Suspended Solids 2540-D md/L

Total Dissolved Solids 2540-D mg/L

Total Hardness as CaCO3 2340C mg/L

Calcium as Ca+2 3500-CaB mg/L

f1a9nesium as kg+2 3500-SqB mg/L

Results

24/03/ 169

7.96

690

3 0

08

06

jgg

170

40

17



13.

Potassium asK

Sodium as Na

Ammonial Nitrogen

Dissolved oxygen

free Ammonia

3500-KB mg/L 04

3500-NaB mg/L 96

4500-NH, C,F mg/L <5

4500-0 C mo/L G.8

Calculation

Method
mg/L BDL

% Sodium % 54

SAR - - 3.2

Total coliform 9221 - B,C M PN/100ml 79

Fecal coliform 9221 - B,C M PN/100ml 6.1

CPCB water qua lity criteria class D

As per the analysis reports of the Peacock lake &Nalagandla lake, the water

quality falls under category D-Class of CPCB classification.

12. The H o n'ble NGT, South Zone, Ch enna i, vide order da ted 14.03.2024o rdered as

follows:

a. Today, the Telangana State Pollution Control Board has filed its re.'Port., which is

yet to he uplodaded, wherein it is sta ted thata show cause notice has been

issued to the Hyderabad metropolitan Wa ter Supply and Sewerage Board

(HP WBSB) fornottaking action to stop the sewage mixing into the water bodies.

b. CeL L/Ie response by the HP WSSB andrejoinder (ifany} by the applicant Le filed

before the date of next hearing.

Post the matter on 07.05. '.024.

WH EREAS, the status was reviewed in the Task Force Committee meeting h=Id on

2G.04.2024. The representative of HMWS & SB attended the m eeting. After

detailed discussions, the Committee recommended to issue certain directions to

HM\WS& SB.

14. After careful consideration of the material I°acts of the case, the Board hereby

issue following directions to comply with

i. The HfdWS& SB shall submit action plan along with timelines withina week

from the date of this order, on construction of STP to treat the sewage

coming from NCU main& Nallagandla main includin9 drains from TNGOs

colony& Gopanapally villages.

ii. The H PIWS& SB shall prevent joining or sewage into Peacock la ke and

Nallagandla lake and ensure treatment of sewage in STP, coming f-om HCU

main 6‹ Nallagandla main wk.ich Includes drains from TLJhOs colony &

Gopanapally villages.

15. These orders are issued under Sec.33 (A) of Wa her (Prevention and Control of

Pollution) Act, 1974 (as amended by Act53 of 1988). Failing to comply with the

above directions, action will be initiated by the Doard under provisions of Water

Act.

To

The Managing Director,

HMVV5&SB,

Khairatabad,

Hyderabad - 500004.

CO IV IO '

1. The JCEE, Legal cell for information and necessary action.

Sd/-

MEMBERSECRETARY

2. The Environmental Engineer, Regional Office-Rangareddy for

necessary action. The EE.RO. shall inspect the construction

upstream of the Peacock and Nallagandla Lakes and submita

Further necessary action.

3. Concerned file.

Senior

//T”.C.F. B.O//

Environ ent g ee‘/

in(ormation and

projects, located

report for taking




